MADHYA PRADESH STATE JUDICIAL ACADEMY, HIGH COURT OF M.P., JABALPUR

Schedule of the Final Phase of Induction Course for the newly appointed Civil Judges Class II from 2017 Batch (I Batch)

(23.10.2017 t0 17.11.2017)
(First Week — 23.10.2017 to 28.10.2017)

SESSION - I _ _ —_ -
oAy | W amto | o SO am 11.30 am to 12.30 pm 1.30 pm 0230 pm 2.45 pm to 3.45 pm SESSION - VI SESSION — VII
10.15 am 4.00 pm to 5.00 pm 5.00 pm to 5.30 pm
23.10.2017 | Tnguguration Brief overview of the Jurisdictional competence of Interaction on Scrutiny of Discussion on law relating Discussion of Section 10 | Guidance by the faculty
(Monday) .. .. . . . ..
of the Course | training programme Civil Judge Plaint Parties to the suit & 11 of CPC to participants on next
& day’s presentation
~ By Officers of the | Sharing of the views of - By Shri Zakir Hussain, - By Shri Vidhan Maheshwari, - By Ms. Swati Bajaj, — By shri Awdhesh K. Gupta,
Acad . i i i
cademy the participants feedback II ADJ, Jora, Morena I\Allsi’sgt:nt Director, 0.S.D., MPSJA Addl. Director, MPSJA Group
- I. Shri Awdhesh Kumar Gupta
and ?X.peCtatlons from (Distribution of exercise I1. Shri Samresh Singh Kushwaha
the training relating to O. 9 R. 7 CPC) IIL. Shri Vidhan Maheshwari
To be submitted on 24.10.2017 | IV. Sushri Swati Bajaj
5 at 10.00 am
— By Officers of MPSIA
s
Zg‘fﬁf,_’;ﬁ‘;l; Discussion on | Presentation on Nazarat | | Presentation  on Copying Presentation on Malkhana Presentation on Record g Discussion on law | Guidance by the faculty
Y material/recap | Section E | Section :', : Room R | relating to estoppel to participants on next
of preceding A n| — By Group III A T day’s presentation
day’s learning — By Group I — By Group II C Moderated By — By Group IV g | — By Sanjeev Kalgaonkar,
- By Officers of the B H  Shri Ssamresh Singh R Director, MPSJA Group
Academy Moderated By R | Moderated By . ’ B| Moderated By E :
i Baiai Shri Awdhesh K. Gupt B Dy. Director, MPSJA R L | I. Shri Awdhesh Kumar Gupta
Ms. Swati Bajaj, E ri Awdhesh K. Gupta, r . i A (Distribution of exercise on : .
Addl. Director, MPSJA R E Shri Vidhan Maheshwari II. Shri Samresh Singh Kushwaha
0.S.D., MPSJA A » Director, E Al Assistant Director, MPSJA K Order 1 Rule 10 CPC) IIL Shri Vidhan Maheshwari
K A K ’ To be submitted on 25.10.2017 | 1v. Sushri Swati Bajaj
K at 10.00 am
(Zviétgigy) Discussion on | Presentation on Order 5 Presentation on Order 9, Judgment writing - Presentation on ex parte Discussion on issues | Guidance by the faculty
material/recap | and Service of summons restoration of proceedings and Cirminal decree and setting aside relating to Madhya | to participants on next

of preceding

day’s learning
- By Officers of the
Academy

in civil cases

— By Group IV

Moderated By
Shri S. N. Khare,
Former District Judge

suits

— By Group III

Moderated By
Sanjeev Kalgaonkar,
Director, MPSJA

Hon'ble Shri Justice
N.K. Gupta, Lokayukta,

_By

of ex parte decree

— By Group II

Moderated By
Shri Awdhesh K. Gupta,
AddI. Director, MPSJA

Pradesh Land Revenue
code, 1959

— By Shri Vidhan Maheshwari,
Assistant Director,
MPSJA

(Distribution of exercise
on Order 23 Rule 3 CPC)
To be submitted on 26.10.2017
at 10.00 am

day’s presentation

Group

I. Shri Awdhesh Kumar Gupta

II. Shri Samresh Singh Kushwaha
III. Shri Vidhan Maheshwari

IV. Sushri Swati Bajaj




DATE/ SESSOEON - I SESSION — II SESSION — III SESSION — IV SESSION —V SESSION — VI SESSION — VI
. am to
DAY 10.15 am 10.15 am to 11.15 am 11.30 am to 12.30 pm 1.30 pm to 2.30 pm 2.45 pm to 3.45 pm 4.00 pm to 5.00 pm 5.00 pm to 5.30 pm
2($i|1:r;2d0a17) Discussion on | Presentation on Order 1 Presentation on Order 22 Presentation on Order 23 Discussion on issues Discussion on exercise | Guidance by the faculty
Y material/recap | Rule 10 and Order 22 Rules 5 and 9 CPC Rule 1 CPC relating to partition and under Order 9 CPC to participants on next
of preceding Rule 10 CPC partition decree - By Ms. Swati Bajaj, day’s presentation
day’s learning — By Group II — By Group IIT 0.S.D., MPSIA
— By Officers of the | — By Group I - By Sanjeev Kalgaonkar, Grou
Academy Moderated By Mc;,?erasted tB-yB - Director, MPSJA I Shri&wdhesh Kumar Gupta
Moderated By Shri Samresh Singh, S. Swati Bajaj, II. Shri Samresh Singh Kushwaha
Shri Awdhesh K. Gupta, Dy. Director, MPSJA 0.S.D., MPSJA (Distribution of i IIL Shri Vidhan Maheshwari
. istribution of exercise on IV. Sushri Swati Bajaj
Addl. Director, MPSJA 0.26 R, 9 CPC)
To be submitted on 27.10.2017
at 10.00 am
s
H
o
2&:&-30;7 Discussion on | Presentation on Order | T| Presentation on Section 47 :', Presentation on Order 26 : Discussion on issues | R| Discussion on exercise | Guidance by the faculty
v material/recap | 23 Rule 3 CPC : CPC n| Rule 9 and Order 39 Rule | a| relating to marking and | T | under Order 23 Rule 3 | to participants on next
of preceding ﬁ 7 CPC proof of documents in | B| CPC day’s presentation
day’s learning | —By GroupI — By Group III g | civil cases 2
Moderated B o Moderated B B | — By Group IV R A | — By Shri Samresh Singh, Group
_ : oderated By oderated By R E| _ ; Dy. Director, MPSJA i
By Officers of . . e . By Sanjeev Kalgaonkar K Y I. Shri Awdhesh Kumar Gupta
the Academy Shri Samresh Singh, f\ Shri Vidhan Maheshwari, E | Moderated By A Y DireJctor MPQSJ A ! ! II. Shri Samresh Singh Kushwaha
Dy. Director, MPSJA K Assistant Director, MPSJA A | shri Awdhesh K. Gupta, K ! (Distribution of exercise on | 1. Shri Vidhan Maheshwari
K| Addl. Director, MPSJA section 47 CPC) IV. Sushri Swati Bajaj
To be submitted on 28.10.2017
at 10.00 am
z(gjt‘:;rzd"a") Discussion on | Presentation on Order Presentation on Sections 60 to Presentation on Order 21 Stress management Stress management Guidance by the faculty
Y material/recap | 11 & 12 CPC 64 and Order 21 Rule 58 CPC Rules 97 to 106 CPC to participants on next
of preceding (Contd...) day’s presentation
day’s learning — By Group IV — By Group I — By Group II — By Dr. Rishi Tiwari,
— By Dr. Rishi Tiwari, Chennai Group
— By Officers of MOde_ratEd By MOde_rated By MOd?rated By Chennai . ; 1. Shri Awdhesh Kumar Gupta
the Academy Shri S. N. Khare, Officers of the Academy Shri AV\{dhesh K. Gupta, (Dlsl:rlbutl_an of exercise on IL. Shri Samresh Singh Kushwaha
Former District Judge Addl. Director, MPSJA registration of plaint after IIL Shri Vidhan Maheshwari
enquiry in indigence) IV. Sushri Swati Bajaj
To be submitted on 30.10.2017
at 10.00 am
Note: (1) The participants may ask any question but please do not interrupt the speaker midway the lecture.
(2) The Time Table is subject to change as per exigencies.
3 Use of Cell Phones in lecture room is strictly prohibited.

DIRECTOR IN-CHARGE




MADHYA PRADESH STATE JUDICIAL ACADEMY, HIGH COURT OF M.P., JABALPUR

Schedule of the Final Phase of Induction Course for the newly appointed Civil Judges Class II from 2017 Batch (I Batch)
(23.10.2017t017.11.2017)
(Second Week — 30.10.2017 to 03.11.2017)

DATE/ | SESSION-1 SESSION - II SESSION — III SESSION — IV SESSION — V aon oofON- WL vt
DAY 10.15 am 10.15 am to 11.15 am 11.30 am to 12.30 pm 1.30 pm to 2.30 pm 2.45 pm to 3.45 pm 0P 00p 00p >20p
3&1‘:\-;21)7 Discussion on | Discussion and Discussion and Presentation Presentation on Section Discussion on - Exercise Discussion on - Exercise | Guidance by the faculty
Y ?fa;fgf;{jrii‘;ap Presentation on Problem on Problem distributed under 35 of Court Fees Act, related to Order 26 Rule under Order 1 Rule 10 | to participants on next
day's leaning | distributed  under Court | | Court Fees Act, 1870 and | | 1870 9 CPC CPC day’s presentation
Fees A_‘Ct' 1870 and Suits Suits Valuation — By Shri Vidhan Maheshwari, | — By
— By officersof | Valuation - By Group I - By Shri Samresh Singh, Assistant Director, L. Shri Awdhesh Kumar Gupta
By Al Groups Moderated By Dy. Director, MPSIA I, st Samresh Sngh Kushuahe
— By All Groups Moderated By ) (Distribution of exercise | IV. Sushri Swati Bajaj
Moderated By Shri Awdhesh K. Gupta, . B
Addl. Director, MPSJA on ex parte Injunction)
. Shri Awdhesh K. Gupta, ' ! To be submitted on 31.10.2017
Shri Aw_dhesh K. Gupta, AddI. Director, MPSJA at 10.00 am
Addl. Director, MPSJA
3(%2&3121; Discussion on | Presentation on - Section ; Presentation on Order 33 CPC | | Presentation on Order 20 | 1| Discussion on - Exercise | g | Discussion on - Exercise | Guidance by the faculty
Y (';}agféfgjﬁ;ap 80(2), Order 39 Rule 3 | - U| Rule 18 & Section 54 CPC | E| under section 47 of CPC | H| related to registration of | to participants on next
day's leaning | CPC and Section 401 of -IﬁdeFOLthdIB o| with reference to partition | # ol plaint and  enquiring | day’s presentation
M. P Municpal | | Moderated By H| of revenue paying land — By Shri Vidhan Maheshwari, | 1| jndigence - By
— By Officers of Corporation Act, 1956 . B Assistant Director, 1. shri Sanjeev Kalgaonkar
the Academy R Ms. Swati Bajaj, B R MPSIA B| — By Shri Samresh Singh I1. Shri Samresh Singh Kushwaha
_B E 0.S.D., MPSJA — By Group II Y . 9 III. Shri Vidhan Maheshwari
y Group III A ’ R Moderated B E R Dy. Director, MPSJA . Shri Vidhan Maheshwari
Moderated By K E Y A E IV. Sushri Swati Bajaj
A K A L .
. } K Sanjeev Kalgaonkar, K (Dls'trlblll‘l?n of exercise on
Shri Samresh Singh, Director, MPSJA Section 11 CPC)
Dy. Director, MPSJA ! To be submitted on 01.11.2017
at 10.00 am
?Vt-e](-li-eing) Discussion on | Presentation on Order Presentation on - Sections 38 Presentation on - Open interactive session Exercise on - ex parte | Guidance by the faculty

material/recap
of preceding
day’s learning

— By Officers of
the Academy

39 Rules 1 and 2

— By Group II
Moderated By

Shri Vidhan Maheshwari,
Assistant Director,
MPSJA

to 42 of Specific Relief Act,
1963 and Section 151 of CPC

— By Group III
Moderated By

Sanjeev Kalgaonkar,
Director, MPSJA

Registration Act, 1908

— By Group IV
Moderated By

Sanjeev Kalgaonkar,
Director, MPSJA

on Hindu Law

— By Sanjeev Kalgaonkar,
Director, MPSJA

mandatary injunction

— By Shri Vidhan Maheshwari,
Assistant Director,
MPSJA

(Distribution of exercise
on judgement on Specific
Relief Act, 1963)

To be submitted on 02.11.2017
at 10.00 am

to participants on next
day’s presentation

I. Shri Sanjeev Kalgaonkar

II. Shri Samresh Singh Kushwaha

III. Shri Vidhan Maheshwari
IV. Sushri Swati Bajaj




DATE/ | SESSION- I SESSION — II SESSION — III SESSION — IV SESSION — V SESSION — VI SESSION — VI
DAY 1000 amt0 1015 | 410 15 am to 11.15 am 11.30 am to 12.30 pm 1.30 pm to 2.30 pm 2.45 pm to 3.45 pm 4.00 pm to 5.00 pm 5.00 pm to 5.30 pm
?$h1u1:d0a17) Discussion on Presentation on - Presentation on - Interest & Presentation on - Will, Open interactive Discussion on - Exercise | Guidance by the faculty

YD | material/recap of | go 16 to 20 cost Proof of Execution session on  Specific relating to Section 11 |to participants on next
preceding day's | 251305 2. O Relief Act, 1963 CPC day" tati
learning Specific Relief Act, elief Act, ay's presentation
1963 — By Group III — By Group I — By Ms. Swati Bajaj,
— By Officers of the Moderated By Moderated By - By Officers of the 0.S.D., MPSJA — By
Academy o i Academy I. Shri Sanjeev Kalgaonkar
— By Group I Ms. Swati Bajaj, Shri Vidhan Maheshwari, (Distribution of exercise | II. Shri Samresh Singh Kushwaha
Moderated By 0.S.D., MPSJA ﬁf;t:“t Director, on application under IIL. Shri Vidhan Maheshwari
section 13(2) and 13(6) IV. Sushri Swati Bajaj
Shri Vidhan Maheshwari, M.P. A.CA.)
Assistant Director, To be submitted on 03.11.2017
MPSJA T L s at 10.00 am
E U T H
_ _ A N E o
o?;it.:oy Discussion on Presentation on - Presentation on - 1ssues EI Court management - | A| Discussion on - Exercise TR Open interactive session | Guidance by the faculty
v ;"rztczré?r']/éeg;‘l’,s"f Stamp Act, 1899 B and proof of specific Lessons for Judges of Judgment on Specific ) to participants on next
A E — by
— By Group I E I E o . i
— By oOfficers of K| _ A | — By Shri Vijay Chandra A | — By Shri Vidhan Maheshwari, | A L 3 L. Shri Awdhesh Kumar Gupta
the Academy | Moderated By IE\;,IYOS(;?:QJVB K Registrar-cum- K Assistant Director, K| (Distribution of exercise | L. Shri Samresh Singh Kushwaha
Shri Awdhesh K. Gupta, Y Secretary, MPSJA A"” - ”dg’ge”.t "’L_M'P - IV. Sushri Swati Bajaj
Addl. Director, MPSJA Ms. Swati Bajaj, HCLSC, Jabalpur ccommos ‘;‘;‘;’; ) ontro
0.S.D., MPSJA 7
"(‘;gii‘;") HOLIDAY ON OCCASION OF GURU
)| NANAK JAYANTI
Note: (1)  The participants may ask any question but please do not interrupt the speaker midway the lecture.
(2) The Time Table is subject to change as per exigencies.
3 Use of Cell Phones in lecture room is strictly prohibited.

DIRECTOR IN-CHARGE




MADHYA PRADESH STATE JUDICIAL ACADEMY, HIGH COURT OF M.P., JABALPUR

Schedule of the Final Phase of Induction Course for the newly appointed Civil Judges Class II from 2017 Batch (I Batch)
(23.10.2017 t0 17.11.2017)

(Third Week — 06.11.2017 t0 11.11.2017)

DATE/ | SESSION-1 SESSION — II SESSION — III SESSION — IV SESSION — V A 02'5551:’"5‘0‘61 . of)ESSI:’NS‘;(’)I
DAY 10.15 am 10.15 amto 11.15am 11.30 am to 12.30 pm 1.30 pm to 2.30 pm 2.45 pm to 3.45 pm -00 pm to 5.00 pm -00 pm 10 5.30 pm
°g;|if;j:;)7 3:555;7;3:;) s | Presentation on - Presentation on — Judicial Presentation on - Presentaton on - Discussion on  — | Guidance by the faculty
preceding day’s Police remand Remand and Section 309 Cognizance on  Police Cognizance on Private Exercise relating to | to participants on next
learning (Examination of ~witnesses in Report Complaint Section 13(2) and 13(6) | day’s presentation
- Icers Of H .
Yihe Academy | — By Group III absence of accused in custody) of Accommodation
Moderated By - By Group IV — By Group I Control Act, 1961 - By
— By Group II Moderated By Moderated By I. Shri Awdhesh Kumar Gupta
— By Shri Samresh Singh, Moderated By — By Ms. Swati Bajaj, IL Shri Samresh Singh Kushwaha
Dy. Director, MPSJA — By Shri Vidhan Maheshwari, — By Shri Vidhan Maheshwari, 0.S.D., MPSJA T ohr vidhan Maheshwarl
— By Ms. Swati Bajaj, Assistant Director, Assistant Director, L ) ' 12]
0.S.D.. MPSJA MPSJA MPSJA (Distribution of exercise
! on Police Remand)
To be submitted on
07.11.2017 at 10.00 am
0(7111.::1:1; E::E:rsl?l(/):eé): o Presentation on — | 1| Presentation on — Section 27 b Presentation on | Presentation on — Bail | u| Discussion on — | Guidance by the faculty
Y preceding daﬁs Discharge with reference i Evidence Act n| Framing of charge e | (Grant & Cancellation) g Examination of accus<_ed to participants_ on next
|egmg;g e to Sections 239, 245 & ﬁ A r|u/s 313 CrPC and its | day’s presentation
- Icers O e . . . .
Y Cacaderny Stoppage of criminal — By Group III — By Group I - By Group IV evidentiary value
proceedings u/s 258 CrPC : Moderated By g| Moderated By B| Moderated By g - By
in case of death of [E| o ok o . | : €| ~ByMs.SwatiBajaj, | I, Shifudnest Comarupte
accused A | — by Sanjeev Ra gaonkar, A | ~ By Shri Samresh Singh, A | — By shri Awdhesh K. Gupta, | A 0.5.D., MPSJA IIL. Shri Vidhan Maheshwari
K Director, MPSJA K Dy. Director, MPSJA K AddI. Director, MPSJA K L . IV. Sushri Swati Bajaj
(Distribution of exercise
— By Group II on bail and cancellation of
Moderated By bail)
To be submitted on
— By Shri Vidhan Maheshwari, 08.11.2017 at 10.00 am
Assistant Director,
MPSJA
?ﬁ;ﬂiﬂ:f) E;:E:;Z'&’r”esa” o Presentation on - Presentation on — Recording Discussion on — General Discussion on - Discussion on — | Guidance by the faculty
preceding daﬁs Recording of Evidence of Evidence (Sections 145 to precautions regarding Exercise relating to Exercise relating to | to participants on next
Iegrn(i)r;fg i (Sections 135 to 144 165, Evidence Act, 1872) recording of evidence Judgment  on M.P. order on police remand | day’s presentation
- icers of the . i
Y Academy Evidence Act, 1872) Accommaodation Control — By Ms. Swati Bajaj,

— By Group I
Moderated By
— By Shri Vidhan Maheshwari,
Assistant Director,
MPSJA

— By Group II
Moderated By

— By Sanjeev Kalgaonkar,
Director, MPSJA

— By shri Awdhesh K. Gupta,
Addl. Director, MPSJA

Act, 1961

— By Shri Samresh Singh,
Dy. Director, MPSJA

0.S.D., MPSJA

(Distribution of exercise
relating to judgment
writing (criminal-I))

To be submitted on
10.11.2017 at 10.00 am

I. Shri Awdhesh Kumar Gupta

II. Shri Samresh Singh Kushwaha
III. Shri Vidhan Maheshwari

IV. Sushri Swati Bajaj




DATE/ | SESSION-1 SESSION — II SESSION — III SESSION — IV SESSION - V SESSION — VI SESSION — VI
DAY 1025 am 10.15 am to 11.15 am 11.30 am to 12.30 pm 1.30 pm to 2.30 pm 2.45 pm to 3.45 pm 4.00 pm to 5.00 pm 5.00 pm to 5.30 pm
‘g-hlulrf:a") a:ggrslz:;’r”eé’: of Presentation on - Presentation on — Release of Discussion on - Discussion on - Discussion on — | Discussion on -

v preceding daﬁs Release of  property property under Special Acts Prevention of Food Prevention of Food Exercise relating to bail | Judgments &  Orders
leBarrgr;fg_ce < ofthe (Pre-trial & Post-trial) (Excise, Forest, Essential Adulteration Act, 1954 Adulteration Act, 1954 and cancellation of bail | submitted by participants
- By icer: ey _ R
Academy Com_mod|t|es _Ac_t, Govansh (Contd....) _ By Shri Dharmendra K. Singh, By ls\::I.AI‘;'ifgftﬂ:-,Kl\;lg;;:a’ By
— By Group IV Pratishedh Adhiniyam etc.) Chief Judicial Magistrate, 1. Shri Awdhesh Kumar Gupta
Moderated By — By Shri Dharmendra K. Singh, Rewa I1. Shri Samresh Singh Kushwaha
T| _ Chief Judicial Magistrate, III. Shri Vidhan Maheshwari
By Group III L T h LoD
— By Shri Samresh Singh, | Moderated By u Rewa E S 1V Sushrl Swatl Bajal
Dy. Director, MPSJA A N A H
— By Shri Samresh Singh, C g
B Dy. Director, MPSJA H T
R B R
1°i1F:i-j:1; 3:?;5;7;3: o Procedure in criminal | a| Sensitization on — Juvenile 2 Sensitization on - i Open interactive session 3 Open interactive | Discussion on -
v preceding daﬁs case relating to person | K| Justice (Care & Protection of | 4| Juvenile Justice (Care & | x| on - Negotiable | E | session on — Negotiable | Judgments &  Orders
learning _ . | of unsound mind Children) Act, 2015 K | Protection of  Children) Instruments Act, 1881 Q Instruments Act, 1881 | submitted by participants
- icers O
tl:’e Academy Act, 2015 (Contd....)
~ By Shri Anil Verma, (Contd....) ~ By Shri Vidhan Maheshwari, | — 5}’_ rdhest Kammar Gunt
E:Zth"c::ozlrltdggf (D‘/’I'%)' — By Shri Awdhesh K. Gupta, — By Shri Vidhan Maheshwari, Mstant Director, 1L, Shri Samrech Singh Kushwaha
Indore Zone o — By shri Awdhesh K. Gupta, Addl. Director, MPSIA ais;l?nt pirector; (Distribution of exercise | wv- o an ™ :fa'}gf e
Addl. Director, MPSJA relating to judgment
writing (criminal-II))
To be submitted on
13.11.2017 at 10.00 am
tomay | Necessity of evolving a Swadeshi System of Administration in Justice Common  mistakes in | Guidance by the faculty
cr|m|r_1aI. trial & court | tg participants on next
— By Hon’bel Shri Justice, functioning day’s presentation
Rama Jois,
Former Chief Justice of Punjab & Haryana _ By
High Court& — By Shri Anil Verma, I. Shri Awdhesh Kumar Gupta
. District Judge (Vig), | 1. shri samresh Singh Kushwaha
Former Governor of Jharkhand & Bihar High Court Of M.P., | IIL Shri Vidhan Maheshwari
Indore Zone IV. Sushri Swati Bajaj
(From 10.00 a.m. onwards)
Note: (1) The participants may ask any question but please do not interrupt the speaker midway the lecture.
(2) The Time Table is subject to change as per exigencies.
3) Use of Cell Phones in lecture room is strictly prohibited.

DIRECTOR IN-CHARGE




